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E-Mail — mb.pokaran@yahoo.com
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A Phone — 02994-222238 {
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Rajasthan & Ors’
UNqT - Notice on Admission No. NGT-CZB/Jod/2022/112 Date 22.10.2022 Of Ragistar

Central Zonal Bench Bhopal NGT and order Date 20.10.2022
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Joint Inspection Report
Submitted in Reference to

Hon’ble National Green Tribunal (NGT)
Central Zone Bench, Bhopal order dated
20/10/2022

In the Matter of
Original Application. No. 81/2022
Bhoma Ram Mali & Ors. Applicant(s)
Versus

State of Rajasthan & Ors Respondent(s)

Members of the Team

Sh. Prabhjot Singh Gill, SDO, Pokaran, Jaisalmer

Smt. Shilpi Sharma, Regional Officer, RSPCB, Jaisalmer

Sh. Rajkumar Mahoto, Junior Engineer,

Municipal Council,
Jaisalmer :

Joint lnspccln report 1 th m ol‘OrlglalAplatln:& 31/‘22 .
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NT COMMITTEE IN COMPLIANCE
INSPECT’ION Rll;:igI%TN:\)f é%ﬂﬂEN TRIBUNAL (NGT) CENTRAL
o BLE, BHOPAL ORDER DATED 20/10/2022 IN THE
o BEIE)CFH ORIGINAL APPLICATION No. 81/2022 BHOMA
m El\lﬂzALl & ORS. APPLICANT(S) VERSUS STATE OF

RAJASTHAN & ORS RESPONDENT(S)

j-A—

INTRODUCTION

Hon’ble NGT Central Bench Bhopal, vide its order dated
20/10/2022, in the matter of Original Application No.
81/2022 constituted a Joint Committee comprising of
representative of District Magistrate, Jaisalmer, One
representative of State Pollution Control Board, Rajasthan and
Municipal Council or its representative, Jaisalmer, Rajasthan
and directed the committee to undertake site visits, and
submit factual and action taken report within four weeks of
the issuance of this order. The State PCB has been desighated
as the Nodal agency for coordination and compliance. (Copy of
the order is enclosed at Annexure-I and copy of nomination

from respective departments is enclosed as Annexure-I-A).

In compliance to the aforesaid order dated 20/ 10/2022,
following officers were nominated from their respective
departments to conduct the joint inspection:-

i. Sh. Prabhjot Singh Gill, SDO, Pokaran, Jaisalmer (Rayj)
1. Smt. Shilpi Sharma, Regional Officer, RSPCR Jaisalmer
(Raj) ’
fi. Sh. Rajkumar Mahoto, Junior Engineer,

Nagar Parishad,
Jaisalmer.

The committee of above officers carried oyt joint
- L - . m
Inspection in the presence of Executive

Board, Pokaran- §h. Suresh Kum
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Dist, Jaisalmer, Rajasthan on 15/1 1/2022.

OBSERVATIONS DURING THE VISIT

Pokaran City is a tehsil in the Jaisalmer District of Rajasthan
State, India. Pokaran town has a total of approx. 30000
populations and source of water for Pokaran town is PHED

supply.

* It was reported that Municipal Board, Pokaran has provided
30-35 % sewerage connectivity in the year 2011-2012 to the
household of Pokaran town and terminal sewage treatment

plant has not been provided for treatment of domestic sewage
generated from the town.

* Alleged Khasra No. 1739/943 and 1746/943, Tehsil Pokaran,
Dist, Jaisalmer, and Rajasthan was visited in presence of Sh,.
Bhom ram Mali; the applicant in the matter.

* The latitude and longitude of the al
26.9186567N and 71.9342485E,

leged site are:-

Page 3
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i inspection, it was reported by Representa’uveto:

. Durmg ie }:)aid Pokaran that domestic waste wa en

N::I:l:::tlc):d from tl;e Pokaran city is disposed thrc:ug:a:f:al

I%Ialla & sewerage system which ultimately' meet :11 o

catchment area of Tolaberi river which finally =

accumulated near the khatedari land of Sh. Bhomaram tel.-
In the Monsoon season domestic waste water & storm wa

travels upto Rann area (Salty land) area of Pokaran.

* During inspection, domestic sewage was found in the surface
runoff storm water accumulated in the natural catchment area
of river Tolaberi which turns towards the downstream side to
Rann area adjoining the land of petitioner.

* At the time of inspection it was reported by the Patwari,
Pokaran about ownership of land on which domestic waste
water was found accumulated. The details of lease holders &

Naksha trace as provided by Patwari, Pokaran is enclosed as
Annexure-II.

* During the inspection, it was reported by Representative of

Municipal Board, Pokaran that the efforts to store the surface
runoff storm water in to the

‘Salam Sagar Talap' has been

Sanctioned for work of rej

development of 'Salam Sagar Talab'
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e As per the available records, consent (0 establish  for
| j ' 'k in ¢ jance State
installation/lying of sewerage network in compliance of St

Board’s categorization dated 26/05/2016 has not been

obtained by Municipal Board Pokaran. However the sewer

network was laid by Municipal Board Pokaran in year 2011-
12.

The google earth imagery showing hatched area of the river
Tolaberi, petitioner land etc are enclosed as Annexure-IV.

The photographs taken during the visit are enclosed as
Annexure-V,

The mauka fard of the joint committee
Annexure-VI.

is enclosed as

f:‘ " reli ‘ R ‘.', .‘ ;". _.‘. ... ‘-rlw.l 00;1“ o 3 3 3 Y ;\ . . 3
f"& " .‘.fr;..‘.r; ‘i;?y,,-:{?:. M\ .“"'&: M, \ \ '_. :Q' h“
SR e e IR

e GO
Figurel.' Goo o R I W00 T N
: gle earth ima
gery of Sewape 1
the petitioner. Ee logged ar

Page S
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S 2691866528N 7193450

Blioma Ram Mall & OFs,
Figure:-2- Factual position of the alleged site.

It was reported by Representative of Municipal Board, Pokaran

that currently they does not have any provision for

construction of “Sewage Treatment Plant”

and sewage
generated from the city

sewerage line through 09 old open drains e

without any reatment. The ‘untreated

accumulation at petitioner land travels down

Stream to ne
) . ar
natural “Rann area in Pokaran town,

€ Matter

of Origina| Application, No.81/2022

(3 Scanned with OKEN Scanner
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b N - 1 A d&'e'
establishment of FSTP has been takenn under CM Budget

. issued for
Announcement 2022-23. As per the work order iss

FSTP. 20 KLD capacity FSTP shall be established at the cost of
Rs 9.37 Cr (including Operation & Maintenance of FSTP for.IO
years including supply, testing of vehicle mounted suction
machine for feacal sludge desludging). The FSTP has been

i : ; ] of
designed to cater the requirement for entire population
Municipal Board, Pokaran.

* As per the report dated 24/09/2021 of Tehsildaar Pokaraljl,
the site was inspected by the Patwari on 24/09/2021 and it
was reported that domestic sewage of Pokran reaches alleged
Khasra No. 1739/943 and 1746/943, Tehsil Pokaran, Dist,
Jaisalmer after flowing through river Tolaberi and waste water
gets accumulated. Copy of the report of Tehsildaar is enclosed

as Annexure-VII. But no relief could be provided to the
petitioner.

During the inspection, discussions were made on diversion of

sewage and storage in temporary lagoons near the main trunk

near Rann area so that untreated domestic does not flow in

downstream side towards the land of petitioner for temporary
relief to applicant.

* It was reported by the represent

ative of Pokaran Municipal
Board that civil work of maintenance

' . / re-construction of old
open drain (existing) of approx. 8-9

Page 7
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RECOMMENDATIONS

After carrying out the inspection, the committec recommends the
following:-

1. That a Sewage Treatment Plant (STP) of adequate capacity
should be provided for treatment of domestic waste water

generated from Pokaran which shall be a long term project.

2. The Construction work of proposed FSTP should be
expedited and the provision of necessary infrastructure for
efficient Septage management including de-sludging of
septic tanks, transportation should be developed for the
entire city as per CPHEEO norms.

3. That for immediate relief to the petitioner, it is proposed
that the domestic sewage from the main trunk should be

disposed on temporary lagoons (proposed)/ wetlands near
Rann area of Pokaran.

. That the proposed proposals of Municipal Council, Pokaran
regarding civil work of maintenance/ re-construction of old
open drain (existing) of approx. 8-9 Km in length in Pokaran
town and construction of new closed channel for

conveyance of domestic Sewage toward the downstrearn id
' Siae
of Rann should be implementeq / considered on i 1
o n 1mmed1ate

amaﬁ \/&\e\h

(Rajkumar Mahoto) (Shi i
. Ipi Sharm
JEE, Municipal Council iy rma) i
Jaisalmer RO RPCB Jaisalmer (PraStl)D 3, el Gi
an
loInt inspection report |y, the ma
tter of Original Applicariqn
+No.B1/202;
Page B8
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